IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

05.03.2025

Case No.

1 |LOKANATH SAHOO [17499/2025[05.03.2025 [WP(C)/866/2025 |7 | CHEN
2 |p PARIDA 117506/202505.03.2025 |[BLAPL/897/2025  [10 | c |
3 |s K SAHOO 117533/202505.03.2025 |MACA/1001/2023 |10 | c |
|4 |s swAIN 117534/202505.03.2025 |MACA/1001/2023 |10 | c |
|5 |A MOHANTY 117544/202505.03.2025 |CMP/1049/2023 0 | c |
6 |R K BARIK 117546/202505.03.2025 |[ELPET/13/2024 0 | c |
7 |B C PANDA 117549/202505.03.2025 |MSA/11/2024 0 | c |
'8 |B C PANDA 117550/202505.03.2025 |MSA/10/2024 0 | c |
g |ponnn CHANDRR119562/202505.03.2025 R (C)/5086/2025 |10 c
110 |B SAMAL 117566/2025/05.03.2025 |[WP(C)/6184/2025 |10 | lc |
R et 17569/202505.03.2025 WP (C) /4787/2025 |10 c
|12 |GOPINATH SETHI |17570/202505.03.2025 |WP(C)/32581/2024 |10 | c |
113 |J LENKA 117571/2025/05.03.2025 WP (C)/5497/2025 |10 | c |
‘14 EiiigD KUMAR ‘17573/2025‘05.03.2025 WP (C) /4217/2025 ‘10 ’ ’c ’
|15 |P K MOHANTY 117575/2025/05.03.2025 WP (C)/2813/2025 [10 | lc |
16 |S. R. BARIK 117576/2025/05.03.2025 WP (C)/12490/2024 |10 | lc |
17 |B. K. DALI 117577/2025/05.03.2025 WP (C)/12490/2024 |10 | lc |
|18 |R MOHANTY 117578/2025(05.03.2025 WP (C)/29847/2023 [10 | lc |
19 |T SWAIN 117580/2025(05.03.2025 |WP(C)/5888/2025 |10 | ic |
20 |B K SWAIN 117589/2025(05.03.2025 WP (C)/39349/2023 |7 | v |
document
available
21 |B R SENAPATI  |17590/202505.03.2025 [WP(C)/14289/2004 |7 in dms, [U
court fee
to be paid
document
available
22 M D BISWAL 17591/2025(05.03.2025 |WPCRL/610/2010 |7 in dms, [U
court fee
to be paid
23 |MR.H.K.MALLIK |17592/202505.03.2025 |JCRLA/59/2007 0 | lc |
24 |N K ROUT 117593/2025/05.03.2025 |RPFAM/253/2023 |7 | v |
25 |M K MOHANTY 117594/2025(05.03.2025 |CRLREV/4/2020 7 | v




document
available
26 |J BEHERA 17596/202505.03.2025 WP (C)/2839/2016 |7 in dms, [U
court fee
to be paid
27 |S S SAMANTRAY [17597/202505.03.2025 |WP(C)/8083/2022 |7 | |
document
available
28 |P K LENKA 17598/202505.03.2025 [WP(C)/14469/2012 |7 in dms, [U
court fee
to be paid
29 |P K LENKA 117599/202505.03.2025 [WP(C)/8709/2024 |7 | v |
130 |M SHASAN 117603/2025/05.03.2025 |[WA/203/2017 7 | v |
31 |R SAHU 117606/202505.03.2025  [WP(C)/25987/2022 |7 | S
32 |B K DaS 117607/202505.03.2025 |[WP(C)/5594/2025 |10 | c |
33 |R SAHU 117608/202505.03.2025  [WP(C) /25987/2022 |7 | oo
34 |B S SWAIN 117610/2025(05.03.2025 WP (C)/28971/2023 |7 | v
35 |R K MOHANTY 17611/202505.03.2025  [WP(C)/3457/2009 |7 3520’3*3 U
document
available
36 |K N SAHOO 17612/202505.03.2025  [WP(C)/8473/2005 |7 in dms, [U
court fee
to be paid
document
available
37 |K N SAHOO 17616/202505.03.2025  [WP(C)/10154/2005 |7 in dms, [U
court fee
to be paid
document
available
38 |K N SAHOO 17618/202505.03.2025  [WP(C)/9003/2005 |7 in dms, U
court fee
to be paid
139 |K N SAHOO 117619/2025(05.03.2025 WP (C)/8931/2005 |7 | u |
140 P K ROUTRAY 117620/2025(05.03.2025 WP (C)/26032/2022 |7 | u |
|41 |S K MOHARANA  |17622/202505.03.2025 [WP(C)/11521/2012 |7 | oo
142 |D SAMAL 117623/2025(05.03.2025 WP (C)/23486/2017 |7 | v |
143 |A K TARAI 117625/2025(05.03.2025 WP (C)/19743/2019 |7 | v |
|44 |P K RATH 117627/2025(05.03.2025 WP (C)/21882/2014 |7 | v |
|45 D SWAIN 117630/2025(05.03.2025 WP (C)/31604/2024 |7 | v |
' ' 'document | '
available
46 |J C BARAL 17631/202505.03.2025  [WP(C)/29002/2013 |7 in dms, U
court fee
to be paid
|47 |s SAHOO 117632/2025/05.03.2025 |CONTC/7022/2024 |7 | v
148 R K BARIK 117633/2025(05.03.2025 |CRLMC/613/2025 |7 | v
149 R K BARIK 117635/2025/05.03.2025 |CRLMC/613/2025 |7 | v
50 |R K BARIK 117636/2025/05.03.2025 |CRLMC/613/2025 |7 | v |
51 |J C BARAL 117637/2025/05.03.2025 |[OTAPL/2/2012 7 | v |




52 |J P KAR 117639/202505.03.2025 |CMAPL/338/2023 |7 | o
53 |H S PAIKRAY 117640/202505.03.2025 |ABLAPL/1907/2025 |7 | |
54 B DAS 17641/2025|05.03.2025 |[RVWPET/99/2024 |7 | o |
55 [B DAs 117642/202505.03.2025 [SA/219/1990 |7 | |
56 |N K ROUT 117643/202505.03.2025 [WP(C)/6449/2020 |7 | |
57 |M Das 117645/202505.03.2025 |CRLMC/529/2015 |7 | |
58 |M Das 117646/202505.03.2025 |CRLMC/530/2015 |7 | oo
59 |s DASH 117647/202505.03.2025 |[WP(C)/17812/2023 |7 | v
60 |R K BEHERA 117648/2025(05.03.2025 |CONTC/504/2025 |7 | v |
61 |S DASH 117651/202505.03.2025  |[WP(C)/17535/2023 |7 | v |
62 |H JENA 117652/2025(05.03.2025 |CMP/1261/2024 7 | v |
|63 |H JENA 117653/202505.03.2025 [WP(C)/9798/2019 |7 | oo
64 |T K 117655/202505.03.2025 |[RPFAM/279/2024 |7 | oo
65 |P K SWAIN 117657/202505.03.2025 |MACA/736/2022 7 | oo
66 |P K SWAIN 117658/202505.03.2025 |CONTC/8037/2024 |7 | oo
‘67 B BEHERA ‘17659/2025‘05.03.2025 WP (C) /21853/2021 ‘7 ‘éisoo’3*46‘u ‘
68 |P K MISHRA 117660/202505.03.2025  [WP(C)/17313/2010 |7 | oo
169 |M R SAHOO 117661/202505.03.2025 |[WP(C)/1123/2025 |7 | oo
|70 |M R SAHOO 117663/202505.03.2025 |CRLMC/1580/2023 |7 | oo
71 |L D SAHU 117664/202505.03.2025 |CRLMP/1482/2024 |7 | oo
document
available
72 |D NAYAK 17665/2025(05.03.2025 |WP(C)/12402/2014 |7 in dms, [U
court fee
to be paid
|73 D C DEY 117666/2025(05.03.2025  |MACA/734/2022 7 | v
74 |K DAS 117667/2025/05.03.2025 |RSA/92/2009 7 | v
|75 |B DAS 117668/2025(05.03.2025 |RSA/107/2014 7 | v
76 |P K SWAIN 117670/2025/05.03.2025 | JCRA/1399/1977 |7 | v
77 [oanod KUMAR 17671/2025 (05.03.2025  [WP(C) /6086/2025 |7 U
78 giﬂ?J KUMAR 17674/2025(05.03.2025 |ABLAPL/9194/2024 |7 U
79 [oayoy KOMAR 17677/2025(05.03.2025 |[ABLAPL/2067/2025 |10 c
80 |R. K. BARIK 117679/2025(05.03.2025 |ABLAPL/2070/2025 |7 | v |
81 |S. DAS 117682/2025(05.03.2025 |CONTC/8020/2024 |10 | lc |
‘82 Ao KUMAR ‘17683/2025‘05.03.2025 ABLAPL/13087/2024‘7 ‘ ‘U ‘
183 |T. K. NAYAK 117689/202505.03.2025 |[CONTC/8202/2024 |10 | c |
84 |S. K. PRADHAN [17690/2025(05.03.2025 |CONTC/8031/2024 |10 | lc |
85 |P. K. JENA 117692/2025(05.03.2025 WP (C)/6033/2025 |10 | lc |
86 |P. N. NAYAK 117693/2025/05.03.2025 WP (C)/33062/2024 |7 | v
87 |P. N. NAYAK 117694/2025/05.03.2025 WP (C)/33060/2024 |7 | v
|88 |A K PARIDA 117695/2025/05.03.2025 |CONTC/8038/2024 |10 | lc |




89 |P. N. NAYAK 117696/2025(05.03.2025 WP (C)/33040/2024 |7 | v |
90 |P. N. NAYAK 117697/2025(05.03.2025 WP (C)/33025/2024 |7 | v
91 |P. N. NAYAK 117700/2025(05.03.2025 WP (C)/33019/2024 |7 | v
92 |K. C. SAMAL 117701/2025/05.03.2025 WP (C)/4796/2025 |10 | lc |
93 |P. N. NAYAK 117702/2025(05.03.2025 WP (C)/33017/2024 |7 | v |
94 |P. N. NAYAK 117704/2025/05.03.2025 WP (C)/5480/2025 |7 | v
95 |P. N. NAYAK 117706/202505.03.2025  [WP(C)/5460/2025 |7 | v |
96 |P. N. NAYAK 117708/202505.03.2025 |[WP(C)/5419/2025 |7 | v
97 |P. N. NAYAK 117710/202505.03.2025  |[WP(C) /33075/2024 |7 | v |
98 |P. N. NAYAK 117713/202505.03.2025 |[WP(C) /33066/2024 |7 | v |
99 |P. N. NAYAK 117715/202505.03.2025 [WP(C)/33086/2024 |7 | v |
‘100 ﬁig;gi fg?AR ‘17720/2025‘05.03.2025 BLAPL/9034/2024 ‘10 ‘ ‘c ‘
1101 |[K PARIDA 117722/2025/05.03.2025 |[WP(C)/10943/2019 |10 | i |
1102 [P K MOHANTY 117724/2025/05.03.2025 |[WP(C)/22850/2011 |10 | i |
1103 |J DEHURY 117727/2025(05.03.2025 |RPFAM/425/2023 |10 | i |
1104 |S SAMAL 117731/2025(05.03.2025 |[WP(C)/21882/2014 |10 | i |
1105 [N. SAHOO 117738/2025(05.03.2025 |[WP(C)/1312/2025 |10 | i |
1106 |S. R. PANI 117741/2025(05.03.2025 |[WP(C)/1312/2025 |10 | i |
1107 |[P K BARIK 117753/2025/05.03.2025 |[WP(C)/26782/2024 |10 | i |
1108 |S K BISWAL 117754/2025/05.03.2025 |CRLMA/219/2023 |7 | u |
1109 [P K JENA 117755/2025(05.03.2025 |[WP(C)/3816/2025 |10 | i |
1110 |S K BISWAL 117756/2025/05.03.2025 |CRLMC/936/2021 |7 | u |
1111 |s sarOO 117757/202505.03.2025  [WP(C)/3221/2025 |10 | i |
112 gig?EDRA KR- 117768/2025(05.03.2025 |CRLREV/536/2024 |10 c

113 ;iiiiR KANTA  119973/2025(05.03.2025  |CRLMP/90/2025 10 c

114 ?E?gi?iiﬂ 17775/2025/05.03.2025 |CRLMP/92/2025 10 c

1115 |AK NAYAK 117777/202505.03.2025 |BLAPL/1459/2025 |10 | c |
1116 |S S BISWAL 117790/2025(05.03.2025 WP (C)/4407/2025 |10 | lc |
1117 R R DAS 117797/2025/05.03.2025 WP (C)/25120/2024 |10 | lc |
118 |A. K. PANDA 117831/2025(05.03.2025 WP (C)/6229/2025 |10 | lc |
1119 |K PARIDA 117849/2025(05.03.2025 |CONTC/7041/2024 |10 | c |
1120 |R K MOHABHOI  |17851/2025(05.03.2025 |WP(C)/469/2025 |10 | lc |
1121 |C SAMAL 117853/202505.03.2025  [WP(C)/3244/2025 |10 | lc |
122 |[ooon i POMAR T 117854/2025(05.03.2025  [WR(C)/1005/2025 |10 c

1123 |K PARIDA 117856/2025(05.03.2025 |[WP(C)/2616/2025 |10 | i |
124 EiﬁigRUSOTTAM 17859/2025(05.03.2025 |CRLMP/79/2025 10 c

1125 |S.K.MISHRA 117863/2025(05.03.2025 |WP(C)/28820/2024 |10 | i |
1126 [P K DAS 117864/2025(05.03.2025 [WP(C)/27934/2023 |10 | i |
1127 |L.K.NAYAK 117865/2025(05.03.2025 |[WP(C)/1827/2025 |10 | i |




1128 |G.R.PATRA 117872/2025(05.03.2025 |CRLMP/1600/2024 |10 | c |
1129 |S.SAHOO 117875/2025(05.03.2025 WP (C)/5361/2025 |10 | lc |
1130 |S.SAHOO 117876/2025(05.03.2025 WP (C)/5170/2025 |10 | lc |
1131 |S.SAHOO 117877/2025/05.03.2025 WP (C)/4419/2025 |10 | lc |
1132 |S.SAHOO 117878/2025(05.03.2025 WP (C)/4443/2025 |10 | lc |
‘133 e omy ‘17885/2025‘05.03.2025 BLAPL/1539/2025 ‘10 ‘ ‘c ‘
1134 [K C PANDA 117898/2025(05.03.2025  [WPC (OA) /878/2016 |7 | v
1135 B.DAS 117900/2025(05.03.2025 |CRLA/265/2025 0 | lc |
1136 [B.K.DAS 117901/2025/05.03.2025 |CRLMC/136/2025 |10 | lc |
1137 |[H.K.DASH 117910/2025(05.03.2025 |CRLMC/738/2025 |10 | lc |
1138 [P K MISHRA 117913/2025(05.03.2025 |WP(C)/6819/2024 |10 | c |
1139 |P.K.MOHANTY 117914/202505.03.2025 |CRLMC/749/2025 |10 | c |
1140 |J.BEHERA 117920/202505.03.2025 |[WP(C)/6158/2025 |10 | c |
141 |T R DAS 117923/202505.03.2025 |CRLMC/865/2025 |10 | c |
1142 |T R DAS 117924/202505.03.2025 |CRLMC/831/2025 |10 | c |
1143 |T R DAS 117925/202505.03.2025 |CRLMC/758/2025 |10 | c |
1144 A K BAL 117926/202505.03.2025 |[WP(C)/1040/2024 |7 27.00,3*27[0 |
1145 |A PRUSTY 117927/202505.03.2025 |[WP(C)/2741/2024 |7 32.00,3*32(0 |
‘146 ues, s ‘17928/2025‘05.03.2025 CONTC/3971/2024 ‘10 ‘ ‘c ‘
1147 |L.D.PANDA 117931/202505.03.2025 |CRLMC/534/2025 |10 | c |
1148 M.K.MOHANTY 117934/2025(05.03.2025 |CRLA/279/2025 0 | c |
1149 |B.P.TANGA 117936/2025(05.03.2025 |CRLA/269/2025 0 | lc |
|150 |G BARIK 117939/2025(05.03.2025 WP (C)/2488/2025 |10 | lc |
151 |57 ohl KUMAR 17946/2025 05.03.2025  [WP(C) /3745/2025 |10 c

1152 |B.K.SINGH 117947/2025/05.03.2025 WP (C)/5768/2025 |10 | lc |
153 |5 onl KUMAR 17948/2025 (05.03.2025 WP (C)/3747/2025 |10 c

1154 A. K. DAS 117949/2025(05.03.2025 WP (C)/1652/2025 |10 | c |
155 o o0 (B FOMER T 119953/2025 (05.03.2025 e () /3751/2025 |10 c

1156 D K JENA 117957/2025/05.03.2025 WP (C)/5950/2025 |10 | lc |
1157 |D K JENA 117958/2025(05.03.2025 WP (C)/5951/2025 |10 | lc |
1158 |D BARIK 117960/2025(05.03.2025 WP (C)/32583/2024 (10 | lc |
1159 [P K BEHERA 117963/2025(05.03.2025 |[WP(C)/33204/2024 |10 | lc |
1160 |S K PRADHAN 117964/2025(05.03.2025 WP (C)/33010/2024 |10 | lc |
‘161 EiizﬁfiﬁiégAHoo‘17965/2025‘05.03.2025 WP (C) /10955/2019 ‘10 ‘ ‘c ‘
1162 A. K. SWAIN 117966/2025(05.03.2025 |[WA/1274/2024 0 | lc |
1163 B R DALAI 117968/2025(05.03.2025 WP (C)/10952/2019 [10 | lc |
1164 K PARIDA 117969/2025(05.03.2025 WP (C)/10952/2019 |10 | lc |
1165 B R DALAI 117970/2025(05.03.2025  |[WP(C)/10948/2019 [10 | lc |
1166 K PARIDA 117972/2025/05.03.2025 WP (C)/10948/2019 [10 | lc |




1167 |D. LALA 117983/2025(05.03.2025 WP (C)/5940/2025 |10 | c
1168 M. NAYAK 117995/2025(05.03.2025 |RSA/239/2024 10| c
1169 |J R BEHERA 117998/2025/05.03.2025 |0JC/6479/2002 |7 | u
[ | | Total 11456

NIC



